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Page 2, col, 3, line 5 from bottom, for ‘A oy® read ‘Ajoy*®
Page 38, col, 6 line2, for *hi® read ‘his’
Page 13, col, 2, line 8, for *Vila® read °*Vilas®
Page 25, S1. No. 2, under col. 7, insert *Energy & Coal®
Page 27, line 4 .from bottom far "Desari’ read "Desai’
Page 29, S1, No, 1, col, 2, line 3, for *Feranandes® read "Fernandes®
Page 34, foomote 2, for ‘consideratin® read ‘comsideration®
Page 36, ftem 2, col, 6, for *2,5° read °2,55"
Page 42, Sl, No, 20, col, 4, for *Glan’ read °*Gian{*
Page 48, S1, No, 24, col, 5, for "8,6,80° read *13-6-80"
Page 52, S1, No, 125, col, 8, far °Bijaya® read ‘Vijaya®
Page 57, S1.No, 177, col, 8, for *Shri T.E.* read Shrd T.R.'
Page 58, Sl. No, 194, col, 2, after *Textile Unjts® add ‘in'
Page 58, S1, Nos, 200& 201, under cols, 5 & 6 :

add ©9,7.80 0.15*
Page 59, Sl, No, 202, omit *29,7,80 0,15
Page 59, S1, Nos, 215 & 216, under cols, 5 & 6 :

_l_q_(l 'a1,7,80 0,11*
Page 60, Sl No, 217, omit *31,7,80  0,11°
‘ Page 66, line 13, for ‘alf-an-Hour® read ‘Half-an-Hour®



CONTENTS

Paam

1. DURATION OF SESSION . . . . . . . . 1

2, ADJOURNMENT MOTIONS , . . . . . . . 2
3. BILLS—

{i) Government Bills . . . . . . . . . 5

(1i) Private Members* Bills . . . . . . . . 10

4. CALLING ATTENTION STATEMENTS . . . . . . 18

5. DIVISIONS . . . .+ v v & & o o s 2

6. FINANCIAL BUSINESS—

(i) Railway Budget . I o . . e . . . 22

(ii) General Budget . . . . . . . . v . a3

(iii) Budget in respect of State of Amam . . . . . . 23

7. LEAVE OF ABSENCE . . . . . . . . . 24

8. MOTIONSw

(i) Motions under Rules 191 and 342 . . . . . . . a5

(ii) Motion for modification of Statutory Rules and Regulations , . 26

g. OATH OR AFFIRMATION . . . . . . . . 27

10, OBITUARY REFERENCES . . . . . . . . 27

11, PAPERS LAID ON THE TABLE!, . . . . . . 28

12, PERSONAL EXPLANATION UNDER RULE 357 . . . . a8

13. PETITIONS . . . . . . . . . . . 28

14. PRIVILEGE MATTERS . . . . . . . . . 29
15, QUESTIONS—

(i) Starred . . . . . . . . . . . 31

(i) Uostarred . . . . . . . e e 81

(iii) Short Notice . . . . . . e . . . 31

1

(iv) Half-an-hour discussions arising out of answers to questions , . .

16. RESIGNATIONS BY MEMBERS . . . . . . . 33
17. RESOLUTIONS—

(i) Government Resolutions . . . . . . . . 33

(ii) Statutory Resolutions . . . . . . . . 34

(iii) Private Members® Resolutions , . . . . . . . L]



(ii)

Paoz
18. SHORT DURATION DISCUSSIONS (RULE198) . . . . 36
19. SPEAKER/DEPUTY SPEAKER/GHAIRMAN—
Announcements

. . . . . . 37
20, STATEMENTS—

(i) Suo-moto statements made/laid by Ministers under Rule 372 . . 37
(ii) Statements under Direction 115

(iii) Matters under Rule 377 .

. . . . . . 40
) . . . . . . . 41
(iv) Statement under Direction 16 correcting information regarding Star-
red on . . . . . - . . . . 66
g1. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF
BUSINESS . . . . . . . . . . . . 66



RESUME OF WORK DONE BY LOK SABHA DURING THE THIRD SESSION
OF SEVENTH LOK SABHA — JUNE-AUGUST, 1980.

1. DURATION OF SESSION

Date of commencement . . . . . . 9 June 1980
Date of adjournment sine dis . . . . . 12 August 1980
Date of prorogation. ., . . . . . . 14AugustigBo
Number of days of sittingsg . . . . . . 48

Number of hours of sittings . . . . . . 928 hours and o5 minutes.



2. ADJOURNMENT MOTIONS

Consent withheld
Sl. Subject Name of the Date on Time Remarks
No. Member ‘I::iih taken
t
before the
House
1 2 3 4 5 6
H. M.

1, Announcement made by Sarvashri Chitta g680 o 26 The
the Government increas- Basu, Indrajit Gupta. withheld  his
ing prices of certain pe- Ramavatar Shastri consent to the
troleum products, P. K. Kodi moving of the

K. M. Ma ukar, motions,
Smt, Geeta Mukher-
'ﬁe, SnrvashrCh i bey
arayan Choubey,
Mohendra Ngangom
and K. A. Rajan,

2. Law and order situation Sarvashri R, N, 11-6-80 o o3 The Speaker

in Tripura. Rakesh, Chandrapal withheld his
Shailani, Harikes consent to the
Bahadur, Ashfag moving of the
Husain and T. S. motions,
Negi.

8. Disruption of means of  Sarvashri Baju Ban 7780 o o2 The §
communications between Riyan, Krishan withhel his
Assam and the rest of Chandra Halder, consent to
the country, Dinen Bhattacharya, the moving of

Smt. Suscela Gopalan the motions,
and Shri Niren Ghosh,

4. Government failure to Sarvashri Harikesh 8780 o0 g0 The Speaker
rotect the life and Bahadur, Ram Vilas withheld his
onour of men and wo- Paswan, Neelalohi- comsent to the

men belonging to weak- thadasan Nadar, moving of the
er sections of socie Jyotirmoy Bosu, Atal motions,
particularly of Harijans, Bihari Vajpayee,
reported rape of tri Mani Ram Bagri,
women and of polme Chitta Basu, Niren
excesses and atrocities  Ghosh, Basudeb
perpetrated on some Acbarya, Mukunda
womnien, Mandal, Rupchand
gl::;'ymm Bhatta-
a and Ajit
Kumar Saha,
. Unabated dntardly Sarvashri Mukunda 80 o o7 The Speaker

5 attacks on Harij Mandal, Bimu, &7 7 withheld his
various parts the Basudeb consent to the
country, rape of Harijan Rupchand Pal, S.t- moving of the
and tribal women at Chakra- motions,
various places and ty, Dinen Bhatta-

[P T — NP
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11

2

g

2 3 4 5 6
H, M.
failure of the Govern- charya, Niren Ghosh,
meat to protect the Hannan Mollah,
weaker scctions of the  Ajit Kumar Sgha,
society, Ram Vilas Paswan
and Jyotirmoy Bosu.
Doctors in  Shri Jaipal Singh 10780 o oz The  Speaker
Dl Hospreate Kashyap. withheld  hi€
consent  to the
moving of the
motion,

'Reparted rape of a wo-  Sarvashri Mani Ram
maan by certain palice- Bagrl Krishna Kumar
men of Dabawali Police ral, Satish
Station of Sirsa distt, jalpal Sing
in Haryana and her sub- Kashyap, C.'handr.pal
scquent demise leading  Shailami and Ram
to demonstration by Vilas Paswan.
public and firing by
police on 16 July

1980.

Reported killing of four  Shri Ram Vilas
Harijans of Karsarua Pawsan.
village in Sasaram

Block, distt. Rohtas,

Bihar and 2 Harijans at

Sivasagar Police Station

of the same district by

the Police.

Flood situatioa in Hyr-  Shri Mani Ram
yana, Bagri.

Dezaths of scveral parsons Shri R, P, Yadav
duc to poisoned liquor
in Delhi,

Throwing of a bomb in  Shri Mani Ram
a middle schooldn Bagri
Phulwari, Patna result-

ing in injuries to fifteen

children including

eight girls,

Duacoity in Rampara, Sarvashri Ramavatar

Delhi. Shastri, Ram Vilas
Paswan, Atal Bihari
Vajpayee and Harie
kesh Bahadur,

Reported prob: Qom- Shri Niren Ghosh
mittee indictment

ainst the Union Home

inister Giani  Zail
Singh.

17-780 o o3 The Speaker
withheld his

=21-7-80

21-7-8o

21-7-8o

24-7-8o

24-7-80

24-7-80 |

> 0 04

consent to the
moving of the
motions,

The S
withheld
consent to the
moving of the
motions,

The Speaker
withheld his
consent to the
moving of the
motions.




1 2 3 4 5 6
H. M.

14 Reported resignation of Sarvashri Krishna 28780 o 23 The  Speaker
ustice Ramesh Chandra Chandra Halder, withheld his
r:mmrn Additional R.mV:!nl‘m consent to the

,L the Allahabad  Atal Bl.hm.‘v’mym, moving of the
Gourt G. M. Bana motions.
uﬁm
Hari Bahadur,
Madhu
Dhanik Lal
Niren Ghosh, R. K.
Mha l Kg Pc
Unni uh;:n, Chitta
Parulekar and Jaipal
Singh K.lhnp.-'
L

15 Reported instructions Sarvashri Ream Vilu[,- »-8-80 o0 12 The  Speaker
issued by the Centre to  Paswan and Jlur-] withheld  his
the State Inspectors khande Rai. y i..r consent to the
General of Police to the moving of the
cffect that action should motions,

be taken against news-
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9.
10,
11,

14,

13.

a4

SUMMARY

Bills pending at the end of the last session , . . . . .
Bills introduced . . . . . . . . . .
Bills opposed at introduction stage . . . . . .

Bills pamsed by Rajya Sabha’and laid on the Table . . .
Bills returned by Rajya Sabha with amendments and laid on the Table .
Bills passed . . . . . . . . .
Bills negatived . . . . . . . . . .
Bills withdrawn . . . . . . . . . .
Bills part-discussed . . . . . . . .. . .
Motions for adjournment of debate on Bills adopted . . . .
Bills referred to Select Committee . . . . . .
Bills referred to Joint Committee . . . . . . .

Bills originating in and referred to Joint Committee by Rajya Sabha in
respect of which motions for concurrence were adopoted by Lok Sabha .,

Bills pending at the end of the session vide para No. 453 of Lok Sabba
Bulletin—Part II, dated 28 August, 1980 . . . . .

24 ,

Nil
17
Nil

Nil
Nil
Nil
Nil
Nil
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SUMMARY

Bills pending at the end of last semion
Bills introduced . . . .

Bills withdrawn . . .
Bill negatived , . . .
Part-discused , . . .

Bills pending at the end of the session pids pnn No 454 of Bu.lleun-Pnrt-ll

dated 28 August, 1980 . .

17

32

8



4. CALLING ATTENTION STATEMENTS

Sl. Brief Subject Name of Member Name of Minister Time
No. who called taken
attention Date of statement
1 2 3 4 5
H M.
1 Acute power shortage in various Shri Janardbana Shri A. B. A, 1 o8
rts of the country leading to Poojary Ghani Khan
uge production losses Chaudhuri
9-6-80
/ 2 Reported burning of some Harijans Shri Harikesh Shri Yogendra 1 0o
in village Kafalta in Almora Dis- Bahadur Makwana
trict of Uttar Pradesh on g May, :
1980, 10-6-80
g Strike of Loco Running Staff of Shri R. K. Mhalgi Shri C. K. Jaffer o 40
Delhi Division of Northern Rail- Sharief
way resulting in cancellation of
110 passenger and goods trains. 11-6-80

4 Reported declaration of two districts  Shri Atal Bihari Giani Zail Singh o 35

of Tripura as Disturbed Areas fol- Vajpayee S
lowing large scale violence result- 12-6-80
ing in death of a large number of
persons and injurics to many others.
5 Serious drought situation in various  Prof. Narain Rao Birendra 1 o7
parts of the country . Chand Parashar  Singh
13-6-80
6 Reported murder of three Mizoram  Shri Hannan Shri Yogendra o 25
Government Officials by the M.N.F.  Mollah Makwana
insurgents at Shillong on the night
of 13 June, 1980 following the 17-6-80

‘‘Qut Notice” served on the non-
Mizos in the State.

9 Reported token strike by resident Shri Chiranji Lal Shri B. Shankara- o g3g
doctors in major hospitals in Delhi Sharma nand
on 16 June, 1

18-6-80
8 Acute power crisis in the capital. Shri Janardhana  Shri A. B. A, 0o 24
Poojary Ghani Khan
Chaudhuri
" 19680
9 rted strike by the students of  Shri Chiranji Shri B, Shankara- o 13
yurvedic Colleges in Delhi. Lal Sharma nand
20-6-80

18



19

L 2 4 5
H. M.

10 Reported death of five miners in a  Shri Ram Vilas Shri A. B. A. o 16
coal mine atctdent in Santhal Par- Paswan Ghani Khan
ganas, Bihar. Chaudhuri

26-6-80

ar Reported steep rise in prices of sugar  Shri K. M. Rao. Birendra o %0
in Delhi, Bombay and Calcutta Madhukar ingh
due to lower quota released by -
the Government for June and July, 27-6-8Bo
1980.

42 Reported discovery of a decomposed Shri Sushil Shri G, K. Jaffar o 16
human body in a fresh water . Bhattacharya Sharief
pumping tank which supplies drink- :
ing water at Delhi Main Railway go-6-80
Station causing serious health haz-
ard to customers, visitors and Rail
way employees,

18 Situation arising out of a cloudburst Shri Harikesh Rao Birendra o 20
in Gyansu Village of Uttarkashi in ~ Bahadur Singh
Uttar Pradesh and reported wiping
out of the whole vill:?e, resulting 1-7-80
in great human tragedy.

14 Reported Chinese offer to settle the Shri Ram Vilas Shri P. V. Nar- o g6
border problem on the basis of the  Paswan asimha Rao
present Hne of actual control and bty
reaction of the Government there- 2-7-80
to.

15 Reported closure of a number of In- Shri Chandradeo  Shri Charanjit 0 47
Euatrial units in Dhanbad Coal Prasad Verma Chanana :
Ficlds area rendering about 10,000
workers jobless, g-7-80

16 Reported attack on a bus in Tripura Dr. Subramaniam Shri Yogendra o s6
in which eight persons were killed Swamy Makwana
and thirty-five others were injured. ————

' 4-7-80 .

a7 Situation arising out of the recent Shri Ram Vilas Rao Birendra o 91
heavy floods in Gujarat and the  Paswan Singh
steps takerr by the Government to
assist the flood affected people. 7-7-Bo

18 Reported indefinite strike by Junior Shri K. Lakkappa Shri B. Shankara- o ;
Doctors in major hospitals inJDelhi nand b
disrupting essential services in many
city-hospitals, 8-7-80

19 Reported busting of Inter-state Coal Shri Janardhana  Shri ’;/iknm 1 o4
smugglers racket involving lakhs o Poojary Mahajan
rupees. .

e e a e 9-7.&)

20 Government's schemes to bring about Shri Chandrajit.  Shri P. C. Sethi a 353
improvement in the slums of the Yadav
metropolitan cities of the country, 10-7-80

—

[P.T.O.



s Reported disappearance of two train- Shri G. M.

loads of sugar worth crores of rupees
mtdng by Food Corporation of

ia for Madhya Pradesh and
action taken by the Government
thereon.

Banatwalla

Singh

25-7-8o

' 2 8 4 5°
H M
23 Deteriorating law and order situation  Shri Krishan  Shri Yogendra ot
in Delhi, the recent incident being  Pratap Singh Makwana
a daylight robbery in ‘Khari Baoli”
Delhi, ontg July, 1980 and steps 11-7-80
taken by the Government to im-
prove the sitnation.

22 Reported plan of subversion of the Shri Edurdo Shri Yogendra 10y
North-Eastern States styled ‘Opera-  Faleiro Makwana -
tion Bhrahmaputra’ aimed at the
creation of a new independent 15-7-80
nation comprising of Meghalaya,

Tripura, Mizoram, Manipur

o Ni‘fdandnndwmparuofAnam
and Arunachal Pradesh and the
steps 'taken by Government in this
regard.

23 Reported extreme inconvenience Shrk R. L. Bhatia Shri Kartik o 40
caused to the people of the country Oraon
in gencral, North-Western  and
Delhi Circles in particular on ac- 16-7-80
count of the serious dislocation and
disruption in telccom services, parti-
cularly the telephone services both
local and trunk,

24 Reported serious situation arising out Shri Krishan Shri Yogendra o 48
of social tensions in North Bengal Pratap Singh Makwana
and the demand for scparate Gor-
khaland and Uttarkhand and the 17-7-80
steps taken by the Government in
this regard,

a5 Outcome of recent talks held in New Shri K. M. Shri P. V. o 41
Delhi between the Foreign Minis- Madhukar Narasimha Rao
ters of Pakistan and India. g g

18-7-80

26 Situaticn arising out of recent flocds Shri K. M. Shri Kedar i a8

i.n'\rarioul parts of the country. Madhukar Pandey
22-7-80

ay Decisions taken at the recent Labour Shri Ramavatar  Shri T. Anjiah o 125
Ministers Conference held in New Shastri
Delhi. 23-7-80

a8 Reported disapproval by the Bar Shri Bhogendra  Shri Shiv Shankar 1 m
gu.ncil of ﬁndia of the Govern-  Jha ———————
ment’s proposal to appoint the 24-7-8o
senjormost Judge of a High Court
as Chief Justice of any High Court
in the country.

Rao Birendra o 58

[B.T.O
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? 2 3 4 5
H M
30 Reported resignation  of Justice Shri Bapusaheb  Shri Shiv Shankar 2 oo
Ramesh Chandra Srivastiva of  Parulekar
Allahabad High Court. 28-7-80
31 Recommendation of the Agricultural Shri Chitta Basu Rao Birendra 53
Prices Commission regarding pro- Singh
curement price of paddy and the
reaction of the Union Government 29-7-80
thereto in the light of views ex- -
pressed by Chiel Ministers of vari-
ous States. .
32 Press reports to the effect that Peking Shri Ghulam Shri P. V. o 12
appeared to be backsliding by dis- Rasool Kochack Namsimha Rao
puting India’s stand on McMahon
Line as boundary between India 31-7-80
. and China and reaction of Govern-
ment thereto,
33 Reported loss of life and property in Shri Harish Rao Birendra ]
3 some parts of the country parti- Chandra Singh  Singh s
cularly in district Pithoragarh, U.P,  Rawat
following the earthquake on ag 1-8-80
July, 1980 and steps taken by Govt.
to provide relief to the afiected
people.
Reported pilfer of Rupees one Shri Vijay Kumar Shri Veerendra °
# lakh worth of lubricating oil daily = Yadav Patil o
from the Indian Oil Corporation
pipeline running from Manali Re- 4-8-80
finery to Madras Port.
35 Reported severe fall in the prices of Prof. Rupchand Shri Pranab Kumar 1 23
raw jute in West Bengal and other Pal Mukherjee
Jute growing areas causing untold ———
sufferings to Lkhn of cultivators and 6-8-80
failure of the Jute Gorporation of
India to procure the entire raw
Jjute, i
36 Reported acute shortage of life saving Shri Rashid Shri Dalbir Singh ¢ o3
and other essential in Delhi  Masood P
and other partsof the country, 7-8-80
Shri PranabKumar 1 og

37 Reported delay in implementation of Shri M. Ram

Bijaya Na Steel Plant in Kar-
nataka and inadequate financial
Pprovision in the present Budget for
its specdy implementation.

Mukherjee
11-8-80

Gopal Reddy




5. DIVISIONS

No. of Divisions held . . i e ]
6. FINANCIAL BUSINESS
Subject Datc of Date(a) of Time
presen-  discussion taken
tation
1 2 b | 4
H. M.
(i) Railway Budget
Budget (Railways) for 1g980-81 16-6-80 o 36
17-6-80
18-6-80 »General Discusion 12 31
1
20-6-8o
2-7-80 Discussion and voting
on Demands for §
Grants
(i) General Budget
Budget (General) for 198o-81 18.6-80 I 38
’ 26-6-80
27-6-80 »General Discussion 16 g8
go-6-8o .
1-7-80
Wndwﬂunmd-foram of Ministry/Department of—
5-7-80 }Gomerce 6 56
7-7-80
-7-80 External Affairs 8 sa
9-7-80 '
9-7-80
10-7-80 }*En
11980 | *Coal”” s 4
3- *¢ Agriculture
16-7-80 **Rural IR ¥
17-7-80 Reconstruction
*Discussed together.
#*Discussed together. (P.T.0)



.7-80
.7—30
19 -7-80

. 19-7-80
a1-7-80
22-7-80

22-7-80
23-7-8o

»

Guillotined
at 6 P.M.
on 23-7-80

} Defence

Home Affairs
Industry

tion
k Civil Supplies
{ Communications
/Educatii nand
< QCulture
Finance
Health and
Family Welfare
4 Information and
- Broadcasting
Labour
Law, Justice and
Company Affairs
Petroleum,
Chemicals and
Fertilizers
Planning
Shipping and
> ransport
Social Welfare
Steel and Mines
Supply and
Rechabilitation
Tourism and Civil
Aviation
Works and Housing
Atomic Energy
Electronics
Science and
Technology
Space
Lok Sabha
Rajya Sabha
Parliar_nentarr
airs
Secretariat of the
Vice-President

Total time taken
on Demands for
Grants

ah

(i) Budget in sespect of Stats of Assam

Demands for gnt;eu ;n Account 14-3-30 10-6-80
in respect udget Secon 11-6-80
(Asam) for 1980-81 gulion)

Discussion and
Voting on
Demands for
Grants on Account

H. M.

6 38

16 29

[p.T.O.
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5. Ds. B. N. Singh
2, Shri K. Ramamurthy

s. Shri M. S. K. Sathiyendran S

»

4. Shri Vasantrao Patil

5. Shri Misryar Khan
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9 OATH OR AFFIRMATION

7 Pandit Shiv Sharma, Member of J 20-5-Bo,

sl Name Canstituency  State Lan 2 of Date
Oal
N?' - -affirmation
udhubani Bihar Hindi 11-6-80
1 - Shri Bhogendra Jha Madh ( tion)
2 Shri Virbhadra Singh Mandi Himachal English (Oath) ‘ 26-0—80
_ Pradesh
hei P. Namgyal Ladakh  Jammu & ish 21-7-80
3 SuiP.N o (ABbaation)
10. OBITUARY REFERENCES
: ks
Sl Name and particulars Datcof Dateon Time Remar
No. " 'of Membership death whch taken
reference
made
1 2 3 4 3 6
< H M.
1 Marshal Josip Broz Tito, Presi— 4-5-80 1
sident of Yugoslavia. I
2 Shri Aziz Imam, sitting Member v 30-4-80 ,'
of Lok Sabha | (* z;_:!'.-f ~
. . M
3 Shri Ramanand Tiwary, Member v 5-4-80 ---f'""'# ' !
of Sixth Lok Sabha. i
4 Shri K. Chikkalingaiah, Member/ 480 | _
of Fifth and Sixth Lok Sabha, - : ] 9-6-80 1 o2
5 Shri Jethalal Joshi, Member of 10-4-80 :
First Lok Sabha. p lI
6 ShriShamim Ahm-d Shamim,/  i-5-80 |
Member of Fifth Lok Sabha. }‘
|
|

Fourth Lok Sabha. .
8 Shri Mahavir Tyagi, Member of /' 22-5-8o J

Constituent  Asembly, Provi-

sional Parliament, First, Second

and Third Lok Sabha.

9 Shri  Chandrika Ram, Member < 15-2-80 1
of Constituent  Assemb'y and
Provisional Parliament.

t|
qu,\,
10 ShriD. D, Member  of / 9-6-8o L 12-6-80 o0 o4
Fifth and Sixth Lok Sabha, l

1]

1 %:ﬁbgm, Member of ,/ 9-6-80 }
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1 2 3 4 3 6
;‘h Sanjay Gandhi M -6-80 3-6-80 oM ARt .bi
ri Sanja; andhi, sittin *m- 23 2 -] er obl-
[ 2 s P # oy
. rence House
'forudxed.f.
1y Shri V. V. Giri , former Preident 24-6-80 25680 0 45 After -obi-
/ of India. tuary refe-
rence House
adjourned
£ for the day.
14 Shri Ug'l'mu. Member of Sixth 1-7-80 3-7-8o o oz
\/ Lok Sabha.
Shri Bangshi Thakur, Membsr of - 11=3-80 o ‘o2
f : d Sabha. 78
16 $hri Dipen Bhattacharya, sitting 14~7-80 14-7-80 o g3 After obi-
Member of Lok Sabha. * tuary refe-
.rgooe Houm
for the day.
Shri -V. Shapker Giri, Member of 19-7-80 21-7-80 o o2
N Fifth Lok Sabha.
ri_M. V. Krishnappa, Member 1-8-80 4880 o o3
of Fint., Seeond. » Fourth,
Fifth and Sixth Lok Sabha.

11. PAPERS LAID ON THE TABLE
(i) By Government  ............ ceneas Cenrersiaans B6g
(ii) By Private Members ~ ................... Ceveeenas 1

12. PERSONAL EXPLANATION UNDER RULE 357

Subject Name of Member who } Date  Time takea
made the personal ex-
planatian
H M
(Jertain remarks about Shri Niren Shri Niren Ghosh 24-7-to o o1

Ghosh made by Shri Ananda ‘Gopal
Mukhopadhayay in the Hou:¢ on
8 July, 1980.

13. PETITIONS
Presented by Members 3




4. PRIVILBGE MATTERS

Name of the member who Date on Time taken Decision of the House

raised the matter

Brief subject

é 33 ?5:3;3

il
ﬁg Egé g >E.-u
EE

g'a-s:% };hgi

11-6-80

Shri Eduardo Faleiro

Ram Bagri

of the Member
980, and Urdu

T

15y

zg &g
Egiia
EE
ga
aiﬁtﬂ
ag§¥33

ud

8780 o o1

Shri Mani Ram Bagri

n&pd?m?mu

Hind Samachar of 29 June, 1
daily of Jullundur.

regarding

by

2 Complaint madé by Shri Mani
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15. QUESTIONS
(%) Starred
Number of Questions put down in Question Lists for Oral
Answers @° . . . . . . . .
Number of Questions orally answered . .
(i) Unstarred

. oea

Number of questions put down in Question Lists for Written
Answers and Written Answers furnished % ** . by .

(iis) Short Notics Quastion

Number of Questions put down in Short Notice Question
Lists . . . . . . . . .

Number of Questions orally answered

982
827

8058

® Includes 24 Starred Questions transferred/postponed from one Ministry to another.

®* Includes 127 Unstarred Questions transferred from one Ministry to another.

@Includes 21 Starred Qpestions which lapsed due to the cancellation of the sitting of 1.0k

Sabha which had been fixed on Thursday 14 August, 1980.

%Includes 191 Unstarred Questions which lapsed due to thecancellation of the sitting

of Lok Sabha which h_.d been fixed om Thursday, 14 August 1980.
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19. SPEAKER/DEPUTY SPEAKER/C.IAL.LMAN

of the Northern Railway to call
off the agitation w.e.f. the mid-
night of 16 June 1g8o.

Ammouncements
8. No. Subject By Whom Date
¥ A;:lournnu:nt of the House at &u M. 18-6-80
6-80 to re-assemble at 5 P.M. for ptumuuou
of the General Budget . . Speaker 18-6-80
2 Cancellation of the mtm.x of House ﬁ:nad for Saturday,
a1 June, 1g8o. . .. Dy. Speaker 19-6-80
3 Postponement of Half-an-Hour ducunwn fixed for
g July, 1980 to 11 July, 1g80. . . Chairma 8-780
4 Postponement of Half-an-Hour discussion fixed for 11
July, 1980 to 16 July, 1g8o, . . . . Chairman 11-7-80
Cancellation of the sitting of thc Houae &‘led for Satur-
day, 26 July, 1g8o. . . Dy. Speaker - 22-7-80
20, STATEMENTS
(i) Suo moto statements madeflaid by Ministers under Rule g372.
ﬂ. Subject Name of Minister Date Time
o,
1 2 3 4 5
H M
#) Agitation by a section of the Loco Shri Kamalapati Tripathi 9-6-80
Running Staff in Delhi Division
of Northern Railway.
2 Increase in the prices of petroleum Shri Vesrendra Patil 10-6-80 o.10
products mieune 1980 duc to in-
creases in price of imported
crude oil and petroleum products
by the OPEC countries.
Arrest of some persons including Shri P. Venkatatubbaiah  11-6-80 .
’ some¢ MLAs from Assam in New 0:0¢
. Delhi on 11 June 1g980.
4 Government business for the week Shri Bhishma Narain 18-6-8o o,t12
commencing 16 June 1980, 8ingh
8 Decision by a section of the loco Shri C. K. Jaffer 16-6-80 0,01
running staff of the Delhi Division  Sharief

*Statement was laid on the Table.



6

10

12

13

14
15

16.

17

19

Official visit of Minister of External
Aﬂ'ax’gl";oto USSR from June g 0
7, 19%0.

New Members of the Press

Government business for the week
commencing 23 June, 1980.

Measures taken by Central Govern-
ment to rrmride immediate relief
to the relief camps in Tripura.

Oil and gas discoveries made by the
Qil and Natural Gas Commission
in the Bay of Bengal.

Cancellation of Notification under
rule 75 of the Aircraft Rules, 1937
for holding an investigation into
the crash of aircraft in New Delhi

on 23 June, 1g80.

Government business for the week
commencing 30 June, 1g8o.

Collision between 12 Down Delhi-
Howrah Express and 45 Up Delhi-
Amritsar Janata Express between
Delhi and Delhi Shahdara stations
of Northern Railway on 27 June,

1g80.
Newzprint allocation policy 1980-81

Alleged molestation of a woman on
18 June, 1980 at Baghpat.

Regarding discussion on the State-
ment made by Minister of Home
Affairs on the alleged molestation
of a wornan on 18 June, 1980 at
Baghpat to be held on Friday,
4 July 1980 at 6 P.M.

Report of the Godavari Water Diy-
putes Tribunal,

Acgeptance by the Government of
India of certain GATT Agree-
ments on Non-Tariff Measures,

WithdrawalFoul-'rﬁomy&g‘I: the Con-

tingency towards payment
of amount to Banks nationalised
on 1% April, 1980,

Qen! celebrations of 1400th

8 4
Shri P. V. Narasimha 176-80
Rao
Shri V. P. Bathe 20-6-80
Shri Bhishma Narain 20-6-80
Singh
Shri Nibar Ranjan 20-G-80
Laskar
Shri Veerendra Patil 26-6-80
Shri A. P.Sharma 26-6-80
Shri Bhishma Narain 27-6-8o
Singh
Shri C. K. Jaffar go-6-80
Sharief
Shri V. P. Sathe 2-7-Bo
Giani Zail Singh 2-7-8o
Shri Bhishma Narain Singh 2-7-80
Shri Kedar Pandey 7-7-80
Shri Pranab Kumar 9-7-80
Mukherjee
Shri Maganbhai Barot 10-7-80
8bri B.Shankaranand 15-7-Bo

17

o3

o4

o3

25

o2

oI

fu

o1

o9

05

[+}]

03




39

4

21

a2,

23
24

5.

27

0.

91

32"
83’

34

Qutcome of the Nineteenth meeting Shri Kedar Pandey
of the Indo-Bangladesh Joint Ri-
vers Commimion held at Dacca
from g to 11 July, 1980.

Launching of SLV-3 by the Indian Smt, Indira Gandhi
Department of Space at Srihari-
kggoon the morning of 18 July.
1980,

Revised terms of reference of the Shri V.P. Sathe
Press Commission.

Government business for the week Shri Bhishma Narain
commencing 28 July, 1980. Singh

Decision by Government to grant Shri R, Venkataraman
a further instalment of Dearness
allowance to Qentral Govenment
employees and also another in-
stalment of dearness relicf to pen-
sioners w. f. 1 May, 1980,

Committee appointed by the Gover- Shri R.V, Swaminathg..
nment to revicw the performance
of the Food Corporation of India,

Congratulations to Indian Hockey Smt.Indira Gandhi
Team for their victory in the
Olympic games in Moscow.

Resumption of talks with Shri Lal- Giani Zail Singh]
dmgaF » President Mizo National
ront,

Assam situation. Giani Zail Singh

Government business for the week Shri P. Venkatasubbaiah
commencing 4 August, 1980,

Correcting the information given on  Shri R.Venkataraman
24 July, 1980 during reply to
the debate on the Appropriation
(No. g) Bill, 1980 regarding pro-
vision for Vijayanagar teel
Plant.

Government bysiness during the re- Shri P.Venkatasubbaiah
maining part of the Scasion.

Adjournment sine-die of Lok Sabha Shri Bhishma Narain
on 12 August, 1980. Singh

Acceptance by Government of the Shri Z.R. Aosari
major recommendations contained
in the Tandan Committee Report
on Marketing of Tea.

15-7-80

18-7-80

24-1-80
25-7-Bo

25-7-80

28-7-Bo

30-7-80

3o0-7-80

3o-7-80
1-8-Bo

11-8-80

12-8-80




(it) Staiememts wnder Dirsction 115

Brief subj=ct

Name of Member

who made the

statement

Minister who
made the state-
ment in reply.

Certain  in ormation
given the Minister
of th & Family
Welfare during Cal-
EIins At;ean:ion on 18
une, 1 “!ﬂdml
token strike » f Resi-
i Hospital i:f
s
Deihi.
Certain information
iven on 25 Ju'y, 1980
E the ister of
Agriculture and
Rural Reconstruc—~
tion during Calling
Attention on repor—
ted isappearance
o Food Co i
r tion
India for m]wa
Pradesh.

Gﬂtﬁnbyinl:mh::niun
given the Minister
of Commerce

July, 1980 during
i .

mands for Grants
of Ministry of Com-~
merce and alo in
803 on 18 July, 1980
on I ) 1

and that given 3:1::
Minister of

in answer to USO-
No. 4549 on 17 July,

1g8o im-
port policy aw
esshrwnuts,

Shri Ram Vilas
Paswan

Prof. Madhu
Dandavate

Prof. P. J. Kurien

Shri B. Shankar—

anand

Rao Birender
Singh

Shri Praaab
Kumar
Mukherjee

Date

7-7 8o

11-8-80

11-8-8o

ol



(i#i) Matters undew Rl gy7]

81 Subject Name of Member Minister who Date Time
No. who raised the made the state— taken
matter ment
r 2 3 4 5 6
1 H. M.
1 Bank credit facilitics Shri Ramavatar
to rural population. aShastri
2 Incidents of wviolence Prof. Madhu
during reccent Assem— Dandavate
bly elections.
4 Reported retrench- Shri Samar L 9-6-80 o o9
ment of casual gang~  j Mukherjee
men in Asanso] Divi-
sion.
4+ Need for running Shr V. §. Vijaya-
more trains in Mala~ . raghavan
bar region of Kerala.
5 Reported relay hunger Shri Indrajit
strike by members of Gupta ]
All India Appren= J
tices Union.
6 Reported statem=nt by Shri Jyotirmoy Shri Shiv 7
the Chief Minister of  Bon, Shankar

Andhra Pradesh
suggesting Presiden—
tial Form of Go-
vernmentin India.

7 Shifting of the head Shri Krishna Shri (Vecrendra
office of Hindustan Chandra Halder Patil
Fertilizer  Corpora-
tion from Delhi to
Calcutta,

4 Reported strike Gt:] Shri R. K. Mhalgi
Insurance  Medi
Practitioners on the
Ennel of Employees
tate Insurance
Scheme in Maha-
rashtra,

"y Reported delay in the Shri Ram Vilas
construction of Patna~  Paswan
Hajipur Ganga Brid-

ge in Bihar.

r 10-6-fo o 17




42

! 2 9 4 5 6
1o Rquitable distribution  Shri Somnath M.
of paraffin wax. _Chatterjee_
11 Reported shortage of  Dr. Vasant Kumar
cement in ya Pandit
Pradesh,
12 Problems of Cocoa Shri Janardhana
growers of Karnataka, Poojary
Kerala and Tamil L 11-6-80 o ok
Nadu.
13 Reported non-availa—  Shri D!m_pay
bility of railway Singh
wagons to carry salt
from the Rann of
Kutch.
14 Need for reviewing Shri P. Rajagopal
price of paddy. Naidu ~
1 ply of ccment to Shri Keshorao
5 S:.'{e drought effected Pardhi
Mahara-
nhtra for the const-
ruction of wells |
16 Reported threat to Shri S.A. Dorai 12-6.80 o o7
cottage match mak- Sebastian
ing industry due to
mechanisation.
17 Demand by the Na- Smt. Geeta
tional Federation of Mukherjee >
Indian Women for :
probe into the death
of a young woman
because of dowry.
18 Frequent shut down Shri Virdhi
of Kota Atomic Power  Chander Jain
Station
19 Reported d due Shri Oscar
to hcn\ry rains in the Fernandes
areas  of J
l(amataka
')
20 Reported mass killings Shri Jyotirmoy GiandZail Singh
in Tripura and failure = Bosu
of intelligence to
check the updesirable
elements,
21 Reported rape of a Sm1t. Pramila
sweeper’s daughter Dandavate L
at Chandigarh.
22, Reported refusal by | Shri Chintamani
the Food Corpora- Jena
tion of India to
weigh  the bags of
sugar, rice and wheat
etc. to

supplied




23

24

25

26

.27

a8

29

30

31

33

La; of rt of
Yiog mrt?oalleged
plt:‘lboe lathicharge on
the

the blind Ddhl
on the Table of the
House

Depleting stocks of
essential commodities
in Union territory
of Lakshadweep.

R ted fire in

duwagan Powcr

death of two peﬂnm
on 26 April, 1980.

Need for a gallery for
the pedestrians on
the newly construc-
ted railway bridge

over the Yamuna

- river in Mathura,

Need for providing
drinking water in
certain  districts
Bihar,

of

Reported lock-out in
l'ﬁndustan Pilking-
ton Glass Company
Asansol and Carew

and Company, Asawal.

Need for immediate
measures to check
the exploitation of
children employed in
various industries.

Reported acute short-
age of cooking gas in
Patna.

Need to strecamline the
distribution system of
cement in the capital.

Need for providing a
marketing agency for
the export of Cocos
and putting ban on
its import,

Reportcd atrocities on

s, tribals and
weaben

sections of
Society.

Shri Atal Behari
Vajpayee

Shri P. M. Sayeed

Shri Chandrapal
Shailani

Shri Digambar
Singh

Smt. Krishna
Sahi

Shri Ana.ndl Gopal
Mukhopadhyay

Shri Mool Chand
Daga

Shri Ramavatar
Shastri

Smt. Pramila
Dandavate

Shri George {oseph
Mundackal

Shri Ram Vilas
Paswan

Shri Yogendra
Makwana

HM.

C o 0¥

16-6-80 o oy

F 17-6-8o o ob




34

45

36

k)

38

49

41

43

5 6
N M.
Need to modernise the Shri S. A, Dorai
small scale sector of Scbastian
paper industry to
meet the shortage
Nesd to supply fertili-  Shri P, Rajagopal
zers to farmers on Naidu
beidised pri
Re short supply Shri Chintamani
of essential commeo- Panigrahi 18-6-80 10
ditics to Orissa aga- {
inst allotments.
Reported lock—out in  Dr. Subramaniam
Premier Automobiles Swamy
Limited, Bombay.
Reported acute short~  Shri Man 1
age of drinking water Singh udhary
in certain vil of
Rajasthan border-
ing Pakistan J
Need of revision in the Shri Atal Behari 1
pay scales of Delhi Vajpayee
teachers.
Short-term measures  Shri Niren Ghosh
to rejuvenate  the
Calcutta Port thro-
ugh Ganga-Brahmaputra
link canal and dred-
ging operations.
Strikes, lock—out and  Shri Chintamani
closures in  factories Jena
in Mahnmhm re-
sulting in
ployment of a hrse
number of worhen
> 19-6-80 10
Strengthening of the thn Virdhi Charder
e embankments s of Jain
uni - river
than, Rajas-
Augmenting of pro- Dr. Vasant Kumar
duction oF potable Pandit
Re ambush of a Shr{ Chandra Pal
i ramtht;yleM.'I;— Shailani
ansport .
j‘l‘. outlaws onlﬂ 18
une, 1 resulting
in duthgffo three per—
son# and injuries to

other..




(5]

45 Reported lay-off of
¥ “wor M]s.

4

+7

48

51

®

56

kers by
Union North  Jute
Mill, West Bengal.

Need to provide ade-
quate funds forearly
completion of  the
Western  Kesi Canal
in Bihar,

Need to repovate the

Fertilizer Upit at
Sindri and to stop
auction thereof,

Mrasures to  check
the allegad corrupt
practices  prevailing
at Santa Cruz Air-
port,

Measures tu stop the
exploitation  of jule
growers in Bihar.

Shri Jyotirmoy Bosu

Shri Bhogeadra Jha )

Shri A. K. Roy

Shri V. 8, Vijayara—
ghavan

Shri D. L. Baitha

Neod 10 provide diesel LShri Pratap Bhagu

to farmers of the @Gr-
ought affeciexl areas
of Madhva Pradesh
for sowing  Kharif
crop..

Need of inquiry into
the allegad shady
deals of officials of
Food Corporation of
India at Mancharial
in Andhra Pradesh.

Reported  imposition
of transport tax by
Tamil Nadu Guove—
rament on tourist
buses plying on inter—
State routes.

Over  prjuction  of
onions in Bihar resul-
ting in cistress sale,

Reportel non-opening
of leading units of
JK. group despite
vestoration 0 power
supply, resulting in
a large scale unem-
ployment of workers,
Neeil  for  godowns,
railway  wagons for
Jute growers.,
Conditions of Beedi
wourkers in the State
of Kerala,

Sharma

Shri G. Narasimha
Reddy

Shri. P Rajagopal
Naidu

Shri Ramavatar
Shastri

Shri Arif Mohammed
Khan

Shri Amar

Roypradhan

‘Shri V. S. Vijaya~
raghavan

S 20680

14

1882 L.S.—4.



46

57 Need for exemption
from the ice in-
crease of old stocks
of fertilisers held by
Madhya Pradesh Gov-

croment.

58 Reported acute scar-
city of breeze coke for
manufacturing Coke
Briquette,

crisis in

9 Reported
3 handloom  industry
in Kerala due to rise
** ' in price of hank yarn,

60 Reported  statement
by the Minister of
Rehabilitation about
winding
Dandakaranya
Ject,

Pro-

61 Need for construction
of a Boat
Vembar in  Tiru-
nelveli (Tamil Nadu)
for the benefit of
fishermen,

62 Reported mising
Indian Army Person-
nel in Pakistan since
1971,

63 Reported agitation for

Jharkhand Province,

64 Reported  suspension
of movement of coal
by railways to Tea
Gardens  in West

+ Beagal.

Steps to avert the re-
ported strike by Ju-
nior Doctors’ Fede-
ration, Delhi.

65

66 Reported loss to far- Shri Manphool

mers  due to water
logging by the Ghag-
gar Flood Project
and Rajasthan Canal
Project,

Jetty at

1 H.M.

Dr. Vasant Kumar
Pandit

Shri Somnath
Chatterjee

Shri G.M. -
Banatwalla

Shri Niren Ghosh

Shri D.S.A.
Sivaprakasam

Shri Qhandra Pal
Shailani

Shri Narayan
Chobey

| ———

Shri Subodh Sen)

Shri G.M.

30-6-80 [
Banatwalla

Singh Chaudhary




67

7

72

73

74

75

Need for financial
assistance to nppl.;
growers in Himacha
Pradesh,

Reported  paralysing

Shri Chintamani
Jena

Shri V.S,

of commercial acti- Vijayaraghavan

vity in Kerala due to
Jochin  Port Wor-
kers? strike,

Renewal of licence of
Sri  Seetharam Co-
operative Sugars
Limited, Kottakota
Andhra Pradesh.

Need to use indige-
nously manufac-
tured items of ma-
chinery in Govern-
ment Departments,

Inquiry into the re-
ported suspension of
work by Income-tax
employeea on 27 and
28 June, 1980.

Reported  discrimina-
tion towards West
Bengal in regard to
allocation and dis-
tribution of steel, pig
iron, paraffin  wax
etc,

Reported  delay in
supply of note ke
to the educational
institutions in Kerala,

Measures to check the
decline in industrial
investment in the
Corporate Sector,

Setting up of the Re-
gional Office of Qen-
wral Ground Water
Board in Bihar,

Need for openi

public  call p:ﬁ?lg
all over the Salem
district, Tamil Nadu.

Shn P, Rajagopal
Naidu

Shri R.K. Mhalgi

Shri R.L, Bhatia

Shri Samar
Mukherjee

Prof. P.J. Kurien

Shri Digvijay Sinh

Shri R.L.P. Verma

Shri Q. Palaniappan

s o o e s e e e e s B P ——

1-7-80

H.M.

o 19




necestary  lacilities
for  plantation  of
paddy in drought
affected  areas  of
Bihar

] 8 5 6
1 H.M*

47 Reported arrest of a Shri Harikesh Shri V.P, Sathe
journalist by  police Bahudur
in Jamunu.

98 Reported withholding Shri Ram Nagina
of pension to freedom  Misra
fighters by  Uttar
Pradesh Government,

79 Holding of some games Prof. Rupchand t 2.780 o oy
of ASIAD 1982 in Pal l
Calcutta, i

80 Reported contamina- Shri Mani Ram |
tion of drinking Bagri |
water supplyinDelhi |
due to heavy rains. |

81 Reported disruption Shri Narayan !
of telcphone system  Choubey 1
inDelhi due to heavy I
rains, J

82 Supply of improved Shri Dileep Singh 1
variety of sceds of Bhuria
maize and millet
‘tihh.r:ugh Fair P:.ice
Shops in Madhya
Pradesh,

83 Payment of wages to  Shri Bheekhabhai 4 3-7-80 o o8
labourers under |
drought  relief pro- i
gramme in Dungar-
pur and Banswara
areas of Rajasthan,

84 Steps 0 meet the Shri K. Kunhamby !
legitimate demands of |
bandloom industry. 1

|

85, rporied non-availa- Shri Ramavatar |

lity of sugar and Shastri |
other rationed itemns 1
at Fair Price Shops !
in  North  Avenue !
and other parts of |
Delhi. 1
!

86 Steps to clear the pen-  Shri Sushil 1
ding cases in (Galeutta  Bhattacharya ]
Industrial Tribunal. 1

87 Measures to provide Shei D.L. Baitha |

|
|
J




49

(5]

84

B

91

82

93

9

95

.97

Reported non-dis-

bursement of Takavi
loans by State Go-
vernments to farmers
in  drought affectad
areas.

Release  of  Indian
workers emploved by
Alisa  CGnstruction
Company in Dubai.

Reported delay in the
election of Speaker in
P Legislative
Assembly.

Supply of wheat to
Karnataka State,

Need for drought relief
measurcs in certain
blocks of Kalahandi
district in Orissa.

Reported decision
taken by Indian
Airlines to allow
operations by a pri-
vate company on
trunk routes,

Need to rush food
grains to West Bengal,

Reported detention of

Adivasis at Aligarh
for allegedly travel-
ling by Railway
without tickets,

Need for immediate
sanction for the
construction of Ganga
Barrage Project in
Kanpur,

Maintenance of Cor-
bett National Park.

Reported mi -
ment in the Food ior
Work  Programme.

Need for immediate
steps for the com-
pletion of Karamchat
Dam  Project in
Bibar,

Shri Kumbha Ram
Arya

Shri Mool Chand
Daga

Shri Harikesh
Bahadur.

Shri T.R.
Shamanna

Shri Rasa Behari
Behra

Prof. Madhu
Dandavate

Shri Dinen
Bhattacharya

Shri A.K. Roy

Shri Arif Moham-
mad Khan

Shri R.V.
Ghorpade

Shri Ram Vilas
Paswan

Shri R.L.P, Verama

e

H.M,

4-7-80

5-7-8¢

]

(1]

13

o9




50

100

101

102

103

104

105

106

107

108

109

Reported  rape of
fourteen tribal wo-
men in Gonda distri-
ct of Uttar
Pradesh on 28 June
1980,

Need for an inquiry
into the suicide
committed by a wo~
man employee of
the  Ministry of
Home Affairs.

Need for exemption
from air freight
charges for carrying
relie{ material to
Tripura refugees
camps.

Reported  assault on
a woman at police
station in Durg Dis-
trict, Madhya Pradesh.

Rc'Porlcd suspension
of Food for Work
Programme in West
Bengal because of
non-supply of food
grains by the Cen-
tre,

Reported  unsatisfac-
tory telephone ser-
vice in certain towns
in Madhya Pradesh.

Reported late running
O‘IPu Nilachal super
fast train.

Reported token strike
by the Delhi Uni-
versity Karamacharis,

Need for immediate
supply of cement
in Barmer district
of Rajasthan.

Protection to Indian
fishermen from poa-
ching foreign vessels.

Ryoﬁcd molestation
a woman by G.R.
P. at Kishangmmj,
Bihar.

Smt. Pramily
Dandavate

Shri Harikesh
Bahad

ur

Shri Krishaa
Chandra Halder

Shri Bapusahch
Parulekar

Shri Jyotirmoy
Bosu

Shri Satyanarayan
Jatiya

Shri Brajmohan
Mohanty

Shri Ramavatar
Shastri

Shri Virdhi
Chander Jain

Shri K.T.
Kosalram

Shri D.L. Baitha

7-7‘8“
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1

13

Tig

15

116

0y

ub

g

110

121

122

Gricvances of emplo-
yees of Border Roads
Organisation,

Setting up of the (loco-
nut Board in Kerala
State.

Need for relief mea-
sures to the Hood
affected people of
Karnataka State,

Steps to stop expulsion
of Schedule Castes/
Scheduled Tribes stu-
demts  from 11T,
Bombayv,

Need for better storage
facilitics for wheat in
the Food Corporation
of India warehouses
in Allahabad,

Shri Mukunda
Mandal

Shri Skariak
Thomas

Shri R.Y, Ghorpade

Stri A K. Balan

Shri B.D. Siagh

Need lur effective mea- shl'tla K.M., Maduu-

sures to check the soil
erosion caused by
Buri Gandak river in
West Champaran dis-
tiict of Bihar,

Reported cancellation
of Passenger trains in
Kerala due to short-
age of coal.

Neea to prevent good
breed cattle of Rajas-
than being taken to

Bombay for slaughter.

Reported constant shyjt
down of Kota Ato-
mic Power Plant,

All-weather ship ply-
ing between Laksha-
dweep and main-land
being held up at
Cochin Port,

Equalisation of pricrs
of steel, onal, cotton

etc. throuqhouc the

country,

R;purte;l‘ increase in
ices B
Caible ofls 3" %24

Shri George
Joseph
Mundackal

Shri Chaturbluj

Sl Nawal
Kishore Sharnsa

Shri P.M. Sayeed

Shri Niren Ghosh

Shri Chintamani
Jeoa

9-7-80

10-7-80
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124

125

126

127

128

130

181

13¢

183,

Reimbursement by the
Central Government
of additional expen-
diture incurred by the
Mahbarashtra Govern-
ment in procuring
food grains.

Need for financial as-
sistance from the cen-
tre for the flood affec-
ted people of Kerala.

Need for immediate
steps to save Adiva-
sis of Talikakkallu in
Palghat (Kerala)
from starvation,

Need for Central as-
sistance to Orima
Govermnent to meet
the drought situation,

Need * for  action
against®  miscreants
haramsing the General

y, Midnapur
District Branch of
West Bengal Primary
Teachers Amociation.

Rescarch project on
monkeys in Rajas-
than

Allocation of steel and

pig tron to Tamil
Nadu.

Need Wor immediate
sanction of the Silent
Valley Hydro-electric

Need for setting up a
Cashew Board for the
development of Cas-
how Iadustry.

Need for improvement
in the working of Dur-

m Alloy Steel

Reported increase in
dacoities in m.nﬁlng
traime

.

Shri R.K. Mhalgi

Shri K. Kunhambu

Vyspx
Shri V.S. n-,:.‘;.g
raghavan

Shri K.P. Singh
Deo

Shri Eduardo
Faleiro

Shri Satish
Agarwal,

Shri S.A. Dorai
Sebastiagn

Prof, P.J. Kurien
Shri B.X. Nair
Shri Niren Ghosh

Shri R.P.
Yadav

Shri Yogendra

e — o ——— i e s
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134 Need for immediate  Shri Satyanarayan
action for the re- Jatiya
instatement of retren-
ched employees of
Modern Bakeries of
India Limited, Ujjain,

135 Need for probe into  Prof. K.K, Tiwari
the marketing of adul-
terated cement |by
manufacturers,

136 Need for more funds  Shri Arjun Sethi
from the Centre for
the maintenance of
Agarpada classified
road.

147 Need for the improve- Shri V.8, Vija-
ment in the working  yaraghavan
© of Air  India Office
at Kuwait,

138 Need for urgent steps Shri K. Arjum
to supply wagons to
transport coconuts
fram Salem Railway
Station to Northern
States,

139 Restoration of pasen- Shri S, Singara-
ger/goods trains ser-  vadival
vice on Nidamanga-
lam— Mannargudi
Railway lines.

140 Need for creating a  Shri G. Palanippan
mew Railway division
at Salem (Tamil Nadu)

141 Advancing of funds  Shri Anand Singh
to Bamnan Sugar
Millsat Gonda (Uttar
Pradesh)

142 Report non -availabi- Shri T.R. Shama-
lity of cement in Banga- nna
lore and other parts
of Karnataka.

143 Need for legislation to Shri Krishna
- mationalise the Bengal GChgandra Halder
Chemical and Phar-
maceutical Works
Limited.

144 Naedfarbeltcrmvioet Shri Jaipal Singh

to 12;prave he work- yap
Telegraph office

at Mun (Um,r
Pradesh)

5 b
) H.
. 16-7-80 o o9
J
. 17-7-80 o 16
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145 Need for steps to pre- Shri Ramavatar
vent ou-beak of Shastri
cholera in Patny city,
146 Robberies in D:lhi. Shri R.L.P.
Veriaa
147 Fixation of presamp- Shri Rajesh Kuiaar
tive  seniority of  Singh
promnted LAS. and
1.P.S. officrrs in
Uttar Pradesh.
> :
148 Need to  employ Shri Mukuada
local prasantry in dal
the Ravchak Fish
Harbour of 24 Par
ganas Dastrict,
West Bengal.
1 Need tor immediate Shri R K, Mhalgi BB,
b4 action on the Nhava L M
Sheva Port Project.
150 Need for declaring Shri Cumbum N.
KodaiKnal. Pachai-  Natarajan
k- matchi of Madurai
district, Tamil Nadu
and Idukki district
of Kerala as Hill
areas.
151 Reported shortage of Shri Zaiaul
cement in Uttar Basher
452 Need for special quota  Shri P Rajagopal
of foodgrains for the Naidu
drought affected arca
of Ravalasecrna.
a53 Need for nationalisa~ Shri A K.Roy
tion of Kumarduvi
Engineering  Works,
Dhanbad.
% Reported tense situa- Shri Ram Vilas 19=7-00
54 tion in Faridabad due Paswan 7 ¢ 2
to discontentment
among industrial
workers,
155 Reported shortage of Shri B.D. Singh

exercise  books and
text books in Uttar
Pradesh due to non

allotment of control-

led paper.
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156

160

161

162

164

164

165

166

Need for running addi-
tional pair of trains
between Backurs
and Raina on
Bankura -~ Damodar
Railway line.

Need for  adequate
supply of wheat and
wagons for transpor-
tation to Tamil Nadu.

Need for immediate
payment of  price
fixed by the Agricul-
tural Prices, Com-
mimion to  jute
growers.

Payment to  workers
engaged in  famine
relief work in Dun-
garpur  and Bans-
wara  districts  of
Rajasthan.

statement
Secretary,
Ministry of Health
about declaring hos -
pitals as  ceential
service,

Floods pin Kerala.

Reported fall in pro-
duction in Heavy

Engineering Cor-
poration, Ranchi.

Reported shifting of

;’hc headquarters of
yrites,  Phosphates
and Chemicals Ltd.,
from Dehri-on-Sone.

Shri Ajit K+ mar
Sahia

Shri C.
Palaniappan

Shri Somnath
Chatterjee

Shri Bheekhabhai

Prof. Madhu
Dandavate

Shri AAA Rahim
Shri Ram Swarup
R

ShriRamavatar
Shastri .

Ratnagir Project of Shri Bapusaheb

Aluninium Plant.

Steps  to eradicate
cholera from Nawada
district of Bihar,

Parulekar

Shri Kunwar Ram

Reported strike by the Shri Arviod Netam

transport contractors
at Dallirajhara Mines
(Madhya Pradesh)
thereby affecting
Supply of aw mm~
terial to Bhilai Steel
Plant,

b

21-7-8o

22-7-8o
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169

170

171

172

173

17¢

175

176

Reported damage to
foodgrains during
transportation  due
to  negligence  of
Food Corporation
ol India.

Shri R. L. P. Verma

Reported  strikes and Shri K. P. Singh Deo

lock-outs in  several
industrial units  in

Bombay.

Reported  deaths  due
to drinking of spu-
rious liquor in Delhi
on 19 July, 1980.

Need for preference in
employment to local
perons in Mathura
Qil Refineoy.

Need for  inunediate
supply of foodgrains
to Utar Pradesh for
‘Food for
programme,

Work,

Shri Mani Ram

Bagri

Shri Digambar
Singh

Shri Zainul
Basher

Need for legis'ation to Dr. Karan Singh

lake over Auroville
as a national memo-

rial of Shri Aurobindo.

Supply of emential
commodities at
recasonable prices.

Need to resume relief
work in the tribal
areas of  Jhabua,
Ratlam, Dhar and
Khargon  districts of
Madhya Pradesh.

Need for immediate
supply of wheat for
‘Food for Work® pro—
gramme in Rajasthan-

Reported violation of

the Companies Act,
Industrial

tion Act and Foreign

Fxchange Regul.ntwnl

Act cte., by

Companies o tl.l
ia Ty, CPeTAnS

Develop-
ment  and Regula-

Shri Harikesh

hadur

Shri Dileep Singh
Bhuria

Shri Virdhi
Chander Jain

Shri Jyotirmey
Bosu

23-7-Rt 0
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1 2 3 4 5 ¢
1 Regardin Kali Hydru- Shri hamanna 9 N M,
7 Electric i’ru'er! and Bed- .
thi Project in Karnataka.
178 Regarding welfare fund Shri B.K, Nair
for fishermes,
179 Need for settliog the gri- Shri E. Balanandan
evances of employees of
departmmental canteens,
180 U.G.C,grants  to univer- Dr, Vasant Kumar
sity and College libra- Pardit
ries for purchase of books.
181 Sieps to check the epidemic  Shri Ashfug r 24-7-Bo e 14

ef cholera und gastro-cn-  Hussain
teritis in Ghant Block of
Gorakhpur,

182 Need for immediate trans- Shri Y.5,
portation of banunas by Mahajan
Railways from Bhusaval
to Delhi,

183 Need for averting the re- Shri Rasa Behari
curring floodsin Tel, Hati  Behra

and Shagada rivers in
Kalahandi district of J
Qurissa.

184 Alleged maltreatment me- Smt, Indra
ted out 1o her and other Kumari
satvagrahis by the police
authoritiesin Aligarh on

23 July, 1980,

185 Need to protect Amvakhas  Shri Ram Nagina
and Leelkar villages of Misra
Deoria and Balia districts
of Uttar Pradesh from
rapid soil crosion,

186  Need 10 convert Jagannath  Shri Chintamani
Trunk Roadintoa Natio-  Jena,
nal Highway.

187 Reporied scrious situation  Shri Krishna Chandra L
in Dandakaranva Project  Halder |
area in Madhva Prgdesh |
because of friction between |
tribals and the refugee !
settlers, |

88 Problems o workers of New  Shri Ratansinh :
Jehangir Vakil Mills Ltd.  Rajda |

|
|
|
J

Bhavnagar,

189 Reported lock out declared Shri Narayan
by the East Indian Picture Choubey
Association in West Bengal,




190 Reported burning of the Shri Rana Vir Singh
house of City Magistrate,

Muzzafarnagar by certain
demonstrators,

191 Need for judicial inquiry Shri Atal Behari
into the death of & person  Vajpayee
in Madipur, Delhi, after
alleged police torture,

192 Compulsory pasing in Eng- Shri Ram Vilas
lish subject for .drmmon Paswan
te 1042 course in Delhi.

193 Imcluding of Tirunelveli- Shri D.S.A. Siva-
Kanyakumari rail linkin prakasham
the Trivandrum Division,

194 Need to regulate price and  Shri R, L. Bhatia
supply of viscose filament
yarn for the benefit of
Small Scale Textiic units
Punjab.

195 Need for adequate number of  Shri S, Singara-
railway wagons for the vadival
trarwport of salt from Vedar-
anyamt, Thanjavur District,

Tamil Nadu.

188 Reported danger to Devbagh Prof. Madhu Danda-
in Ratnagiri district, Maha-  vate
r?;m from sca at high
4] .

19}~ Reported discovery of o docu-  Shri Chintamani
. ment by China questioning Panigrahi
the validity of MchMahon
Linc as Simo-Indian boun-
dary

.

198 Reparted agitation for pre- Shri N.R. Shej-
viding haltstationat Dab- walkar
ra for Chhatisgarh and
Kutab Garh Express trains,

199 Reparted disturbances in Dr. Farooq Abdullak
Srinagar oa 26 July, 198e

aee Repnrted difficultics of the  Shri Pratap Bhasu
Agroe Service Centres, Sharma

ge1 Need for predviding drinking Shri Harish Chandra
water te Katak Mumicipality Simgh Rawat
Ranikhot,

e e S N e e e e e T e e s s e

H, M,
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g02 Need for regular running  Smt. Geeta Mukher- e 2
of local trains in Sealdah  jee
Division,

203 Necd for providing trade and Shri Krishan
other business facilities to Dutt Sultanpuri |
people livini in certain g
cantonment hill areas of
Himachal Pradesh

204 Need for afforestation in  Shri Dileep Singh i
hilly tribal arcas. Bhuria J

205 Need to cradicate parthenium Shri T.R. Shamanna
weed in the country,

206 Mecasures to check out-break Shri Era Mohan
of brain fever in Tamil
Nadu

\%&mcd decision of China Shri V. N. Gadgil
to help Pakistan in
development and test
firing of its first nuclear
device,

2e8 Reported difficulties in  Prof, Rupchand Pal
release of Bengali Films,

209 Reporied incidents of vi-  Shri George Joscph
vlence hy workers of a Mundaekal
trade union against other [
workers in some parts of
Kerala. se-7-80 © 15

21@ Reported killing of seven  Shri théngur Ram
persons in village Venupur
i Azamgarhi,

g11  Reported shortage of emen- Dr. R. Rothuama
tial commodities in Mizo-
ram,

212 Need for Petro-chemical ShriXavier Arakal Shri Veercndra
Projects in Kerala, Patil

213 Reported crash ofrawjute  Shri Narayan
prices. Choubey

214 Facilities to encourage spo-  Shri Eduardo Fal-
rtsin India. ciro )

215 Steps to protect Anandpur Shri Harihar Soren b . @V ¢
Sub-Division in Ol‘ilnp 3( 7‘
from recurring floods.

216 Need for timely supplyof Shri Rajnath Son-
books and atationery to kar Shastri

schoo] children.




217

218

219

220

221

222

223

224

215

226

227

Threats to weaker sections Shri Rajesh Pilot

‘and persons be longing to
Scheduled 'Castes and
Scheduled Tribes in Kir-
thal (Meerut) by a group
of political vested interests
to join agitation about
Baghpat incident.

Transportation facilities for
black bete]l leaves from
Palghar and Bassein Taluks
of Maharashtra by Rail-
ways.

Central approval for Land
Reforms Amendment Act,
1979 passed by Kerala
Legislature,

Reported disappearance of
three school girls from
Sarojini Nagar, New Delhi.

Reporied threat of fast-un-
to-death by representati-
ves of Departmental Stamp
Vendors’ Union.

Reported delay in trans-
ﬁ:nlion of Bananas by

ilways from Burhanpur
1o Delhi

Need for supply of sugar
to Drug panies in
‘Tamil Nadu at the levy
rates,

Need for  restoration of
certain railway servicesin
Jodhpur-Barmer-Jaisalmer
Sections in Rajasthan.

Demands of All India Far-
mers”  Asgociation to in-
crease the prices of wheat,
paddy,  s.garcane elc.

Need to save Kharif crop
in certain districts of Raj-
asthan from pest infection.

Supply of adequate quan-
tity of sugar, wheat etc, in
Madhya Pradesh for the
festivals of Ramzan and
Raksha Bandhan.

Shri Ravindra
Verma

Shri A.N. Balam

Shri Mani Ram

1

Shri Bapusaheb
Pa.ruleLr

Shri Shiv Kumaar
Singh

Shr; S.A. Dorai
Sebastian

Shri Virdhi Chan-
der Jain

Shri Ramavatar
Shastri

Shri Daulat Ram
Saran

Shri Satyanarayan
Jatiya

5 4
M.,
| D=t
\
J
1
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228 Remunerative price for Shri B.D. Singh
superior variety of cotton
produced in Southern
States.
229 Reported contamination of Shri Harikesh
rice byfertilisers in F.C.I. Bahadur
godowns at Taran Taran
in Punjab.
230 Reported resentment in Shri G.M. Banat-
Kerala against the langu- walla
age policy of the State
nment.
231 Liveries and salaries of Shrimati Krishna
Postinen at‘;;_lBeClul IV <8ahi
employees usarai
district post office (Bihar). \
232 Need for reconsideration Shri Ram Vilas
of lifting of ban on pro- Paswan
hibition by the Bihar
Government.
233 Implementation of the Pale- Shri Atal Behari
kar Wage Tribunal’s reco- Vajpayee 4880 0 22
mmendations.
234 Need to rush rice to Kerala. Shrimati Susecla
Gopalan
235 Supply of sugar to Fair Shri Zainul Basher
Price Shops in Uttar
Pradesh.
236 Reported fast unto death Shri Chandrajit
by the representatives of Yadav
the National Federa-
tion of Blind.
237 Problems of College and Prof. Rupchand Pal
University Teachers,
238 Reported defective func- Shri Jyotirmoy Bosu  Shri C. M.
tioning of telephone system Stephen
in Calcutta.
239 Need for removal of ex- Shri George Joseph
port duty on turmeric Mundackal
and ginger and ban on
import of nutmug, cloves 58-80 o013
and cocoa.
240 Steps to end late running Shri V.S, Vijaya-

of K. K. Express and other raghavan
super fast trains.

1882 LS—%
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1 .2 3 5 6
H. M.

241 Need for calling offof the Shri Ram Jethma- )
proposed auction of two lani
plots of land by
Delhj Development Autho-
rity on 5 August, 1980,

242 Steps to save several vil- Shri M havir Pra- {
lages in Gorakhpur dis- sad
tnct from floods.

243 Reported eviction of Ben- Shri Samar Mu-

is from Mikir Hillsin kherjee
by local Revenue J
Officials,

244 Fast by Shri Raj Narain Shri Mani Ram 1

245 Gonstruction of a  Shri Ghintamani i
fishing harbour  at Panigrahi |
Paradip. =

246 Difficulties in trans- Shri Chaturbhuj i
R rtation of goods in | \

lhi Zone of North- |
ern Railway. |

247 Demand for a scparate  Shri Janardhana !
Circle Head Office of Poojary
the State Bank of
India at Bangalore.

248 Exemption of card- Shei Gumbum " 6-8-80 o 15
amom  plantations N. Natarajan '
from the Wealth Tax.

249 Need for immediate  Shri Man ranjan
pest control measures Bhakta
in Andaman and
Nicobar Islands.

250 ted Power Shri Ramavatar .
crisis in Patna, Shastri

251  Reported ltamng .nd Shri Rajesh Pilot
firing on po
Satyagrah.u at Bng(l;pat, J
on 5 August, I

252 Subararekha  Flood Shri Chintamam
Control and Irriga- Jena
tion Project.

253 Resumption of oil Shri Harish

exploration in Pilibhit
district of Uttar
Pradesh :

Kumar Gangawar

\_"'__W




254 Reported non supply Shri Sudhir Kumar
of raw material by _ Giri
STC, SAIL and
India Petroleum to
West Bengal.

255 | Purchase of Jute by Shri Tapeshwar
Jute Corporation of  Singh
India in Purnea and
Saharsa districts of
Bihar,

256 Reported shortate of Shri Era Mohan Shri Veerendra

kerosene in Tamil-
Nadu.

257 Reported direct ap- Prof, Madhu Shri Kedar

ach by the Chief Dandavate
K;O ister of Rajasthan

to World Bank about

amistance for Narmada

Project,

258 Purchase of cotton by Shri Bir Bal
Cotton Corporation of
India in Rajasthan,
Punjab and Haryana.

259 Reported death of a Shri Satyanarayan
person in Police  Jatiya
custody duc to al-
leged torturc by Delhi
Police

260 Relief measures 1o Shri Jaipal Singh
. flood victims of  Kashyap
' Badaun and Bareilly

districts,

261 Alleged assault by Shri Rajnath
police on vendors Sonkar Shastri
and hawkers in
Varanasi.

262 The Silemt Valley Shrj K. Kunhambu
Project.

263 Urdu as medium of Shri G. M.
instruction for linguis-  Banatwalla
tic minorities,

264 Supply of cheap raw Shri Harikesh
material tohandloom  Bahadur
weavers,

265 Reported lock-out in Shri Krishna
Modi Textile Chandra Pandey

Mills, Modinagar.

Patil

Pandey

—t L-—- ——
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267

268

abg

270

271

272

273

274

275

276

277

278

279

2 3 [ 6
H. M.
Demand for double Shri A.C. Das b
Railway line from
Khurda Road to
Puri.
Reported attack on Shri Arif
persons belonging to  Mohammad Khan L
minority community :
in Malda (West
Bengal).
Reported shortage of Shri Krishna
blood in Blood ks Chandra Halder
in Delhi.
Payscalesof Employees Shri Ram Vilas
working in ‘Sama- Paswan
char’.
Railway facilities on Shri Satyanarayan
Ratlam-Kota Divi- Jatiya
sion of Western
Railway.
Allotment of quota of Shri E.K.
Imbichibava

cement to Kerala,

Reported non-utilisa-
tion of allotted funds
for the welfare of
tribals by Madhya
Pradesh Government.

Development of Re-
nuka-Chaupal and
Shilai  Tehsils of
Himachal Pradesh.

Grant of Taqavi loan
to poor farmers of
Rajasthan.

Policy of ruilwazm to
auction railway
plots.

Immediate  despatch
of foodgrains to
famine affected parts
of Rajasthan.

Purchase of surplus
paddy in Punjab.

Need to protect the
Samadhi of Raja
Mlahendra  Pratap,
a freedom fighter.

Inercase in the incidence Shri Chintamani

Shri Dileep Singh
Bhuria

Shri Krishan Datt
Sultanpuri

Shri Rajesh Pilot

Shri Narayan
Choubey

Shri Bheekhabhai

Shri P. Rajagopal
Naidu

Shri Digambar
Singh

of malaria in scveral Jena
$tntes and Union Terri-

tories,

3
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1 a 3 4 5 6
ted di f a Shri K. P, Singh Shri P.V, 1 HM.
8o Repor scovery of a .
new document about Deo Narasimha .
Indo-Ching border
dispute,
281 Problems facing the National Prd‘ Rupchand
Library, Calcutta,
@82  Coaditions in Jamshedpur Shri Ramavatar
city. Shastri
283 Situation in Da Shri Vijay Kumar
Medical Qollege and Yadav
Hospital, Ludhigna.
Demands by the All India Shri Satish Agarwal
Forum for University and
College teachers,
ication of Industrial ShriSunil Maitra
Act, 1947 to the
General Insurance Cor-
poration.
286 Need to repair Ganga Oanal Shri Bir Bal
in Rajasthan. . 1a-8-B0o o0.35
287 Working of DDCA. Shri Kamal Nath
288 Rescarch and  tralning Shri Harikesh
facilities in Universities, Bahadur
289 Situation in Kashmir Dr. Karan Singh
290 Reported fast undertaken Shri Bhogendra
the lei:lkrl:l lcrl‘ A.khll Jha
iya Mithila S
at Boat Club, New i.)nrihl
to press their damanda.
291 Reported insanitary con- Shri Mahavir
ditions in Badhalganj  Prasad
town area of Gorakhpur,
292 Surplus waters of west Shei K.T.
flowing rivers in Southern Kosalram
States.
293 Exemption from leavy of Shri M.
excise duty on branded Ramanna
beedi produced by Kerala  Rai
Dinesh Beedi Society.
294 Traffic difficulties duc to Prof. Satya Deo

closure of level crossingsin ~ Singh
the East and West of
Chhapra Kacheri station.




08 o
(iv) Statement under direction 16 correcting information regarding Starved (Question,

Brief subject Name of Minister Date Time taken
o H M.
Correcting the answer given Shri Charanjit 16-7-80 0,02

on the 2nd July, 1980 to  Chanana
a lupﬁlcmmm’v by Smt.
Suseela Gopalan on Starred

Question No. 348 regard-
ing Coir Industry,

21. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF

BUSI
BUSINESS Time Percent-
taken age tothe
total time
taken
H. M

ADJOURNMENT MOTIONS . . . . .
BILLS
(a) Government Bills . . . . . .

. 155 0.6

T o 5.2

(b) Private Members' Bills . . . . 1218 8.7
BUDGETS
(a) Railway Budget . . . . . . 18—28 5.6
(b) General Budget . . . . . . . . Ble=l0 24.7
- (c) Budget in respect of State
under President‘s rule . . . . . 2B 1.0
CALLING ATTENTION NOTICES (Rule 197) . . 3l=3p 9.6
DISCUSSIONS
(a) Short Duration Discusions (Rule 193) . . . [ 2.9
(b) {{ alf-an-Hour Discussions (Rule 55) . . . . . 8mg20 2.5
MATTERS UNDER RULE 377 . . . . . Qum52 g0
MOTIONS
(a) Motions under rules 191 & 342 . . 13==00 40
(b) Motion for modification of rules laid on the
Table . . . . . . . . 109 o'g
QUESTIONS . . . . 4332 13°0
RESOLUTIONS
(a) Government Resolutions . . 17 0'sg
(b) Statutory Resolutions . . *7 26 2:'8
(c) Private Member®s Resolutions . . Q56 g0
STATEMENTS (Rule 372 Directions 16 and 115). . 5—dd 1-8

OTHER MATTERS such as Papers laid on the Table,
Question of Privilege, Obituary Reference, Points of
Orders etc. . . . . . . . . QM1 f 65

g2B8—o35 . 1000

*Joint discussion took place on certain Statutory Resolutions [Vide statement No.
17 ii{ S. Nos. 2, 3 and 4] and motion for consideration of the connected Government Bills
[Vide Statement No, 3(i) S. Nos, 10 and 11] Time taken on joint discussion has been shown
under Govt. Bills.
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